
DAILY REPORT OF PREVENTIVE MEASURES FOR COMBATING THE
IMPENDINGTHREATOFNOVELCORONAVIRUS.

DATE:01/07/2020

1) RegistrarGeneralalongwithotherOfficersoftheRegistrytalked

totheDistrict&SessionsJudgesofthe JudgeshipsoftheStateofBihar

on telephone andenquiredabouttheprevailingsituationintheDistrict

Courts.Thedetailsofthetelephonicinteractionmade withtheDistrict&

SessionsJudges arementioned here-in-below:

i)Araria:System isreportedtoberunningsmoothly.

ii)Aurangabad:System isreportedtoberunningsmoothly.

iii)Ara:System isreportedtoberunningsmoothly.

iv)Banka:System isreportedtoberunningsmoothly.

v)Bhagalpur:IthasbeenreportedbytheDistrict&SessionsJudgethatone
ClassIV staff ofKahalgaon,CivilCourt, hasbeenfound
COVID positive.He has been shifted to COVID Centre
Ghantaghar,Bhagalpur.Inthisconnection,Hon’bleInspecting
Judge has been apprised.The DistrictJudge has further
reported thatalleffective measures have been taken to
combatpandemic.

vi)Buxar:System isreportedtoberunningsmoothly.

vii)Begusarai:System isreportedtoberunningsmoothly.

viii)Darbhanga:System isreportedtoberunningsmoothly.

ix)EastChamparan(Motihari):System isreportedtoberunningsmoothly.



x)Gopalganj:System isreportedtoberunningsmoothly.

xi)Gaya:System isreportedtoberunningsmoothly.

xii)Hajipur:System isreportedtoberunningsmoothly.

xiii)Jamui:System isreportedtoberunningsmoothly.

xiv)Jehanabad:System isreportedtoberunningsmoothly.

xv)Kaimur(Bhabhua):System isreportedtoberunningsmoothly.

xvi)Katihar:System isreportedtoberunningsmoothly.

xvii)Khagaria:System isreportedtoberunningsmoothly.

xviii)Kishanganj:IthasbeenreportedbytheDistrict&SessionsJudgethat
two ClassIIIstaffoftheCivilCourthavebeenfound
COVID positive.Hence,presently physicalCourtshave
beensuspendedbuturgentworkisbeingdonethrough
electronicmedium.Sanitization ofCivilCourtsCampus
andresidentialareaofJudicialOfficershavebeenmade.
A medicalteam hasbeen calledtocollectswabsof
otherstaffofCivilCourtforCOVID-19test.Further,all
necessarysteps are reported to have been taken to
combatpandemic.The Hon'ble Inspecting Judge has
beenapprisedofthesituation.

xix)Lakhisaria:System isreportedtoberunningsmoothly.

xx) Madhepura:System isreportedtoberunningsmoothly.

xxi)Munger:System isreportedtoberunningsmoothly.

xxii)Muzaffarpur:System isreportedtoberunningsmoothly.

xxiii)Madhubani:System isreportedtoberunningsmoothly.

xxiv)Nalanda:ItisreportedbytheDistrict&SessionsJudgeI/cthatin
view of twocoronalpositivecases detectedinCivil



Court,Biharsharifand,as pertelephonicdirection of
Hon'bleCourt,allphysicalfilingandhearinginCourtsat
Biharshariffrom 1.7.2020 have been suspended till
10.7.2020.Further,allnecessarystepsarereportedto
have been taken to combatpandemic.The Hon'ble
InspectingJudgehasbeenapprisedofthesituation.

xxv)Nawada:System isreportedtoberunningsmoothly.

xxvi)Patna:IthasbeenreportedbytheDistrict&SessionsJudgethaton
the basis of a communication from the Secretary,
DistrictBarAssociation,Patna,thatoneoftheAdvocates
hasbeenfound COVIDpositive,functioningofphysical
CourtsatCivilCourts,PatnaSadar,andSubDivisional
CourtsofPatnaCityandDanapurhavebeensuspended
for1.7.2020 & 2.7.2020 forsanitization.Further,all
necessarysteps are reported to have been taken to
combatpandemic.Thematterhasbeenbroughttothe
noticeofHon'bleInspectingJudge.

xxvii)Purnia:System isreportedtoberunningsmoothly.

xxviii)Saharsa:System isreportedtoberunningsmoothly.

xxix)Samastipur:ItisreportedbytheDistrict&SessionsJudgeI/cthat
oneoftheJudicialOfficeratDalsinghsarai,hasbeen
foundCOVIDpositiveand thesaidmatterwasapprized
toHon'bleInspectionJudge.OntheendorsementofHis
Lordshipthe Courtsfunctioningof physicalCourtsat
Dalsinghsaraihasbeensuspendedfor2.7.2020,3.7.2020
&4.7.2020forsanitizationwork.Hehasrequested the
DistrictMagistrate&theCivilSurgeonforbettermedical
treatmentofthesaidofficerandforsanitizationofcourts,
officesandresidentialquartersofSub-divisional Civil
Court,Dalsingsarai.Further,allnecessary steps are
reportedtohavebeentakentocombatpandemic.

xxx)Sasaram:System isreportedtoberunningsmoothly.



xxxi)Sheikhpura:System isreportedtoberunningsmoothly.

xxxii)Sheohar:System isreportedtoberunningsmoothly.

xxxiii)Sitamarhi:System isreportedtoberunningsmoothly.

xxxiv)Siwan:System isreportedtoberunningsmoothly.

xxxv)Supaul:System isreportedtoberunningsmoothly.

xxxvi)Saran:System isreportedtoberunningsmoothly.

xxxvii)WestChamparan:System isreportedtoberunningsmoothly.

2) ThenumberofcasesmentionedinwritingonE-mailIDprovided

forurgent hearingandthenumberofprayersallowedbyHon'bleMr.

Justice Dinesh KumarSingh and Hon'ble Mr.Justice HemantKumar

Srivastavaalongwiththetotalcaseslistedtodayaswellasfiledthroughe

-filingtodayarehereunderinthetablebelow:
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624 519 3886 144 136

3) RegistrarGeneralandotherofficersoftheRegistrymadeinspection

ofthecampusofthePatnaHighCourt. AsreportedbytheCourtOfficer,



nodeadcrow/birdhasbeenfoundinandaroundthecampus.

4) RegistrarGeneralenquiredfrom the Doctors ofthePrimaryHealth

Centre,PatnaHighCourt,aboutthenumberofpatientswho came tothe

Hospital.Itwasreportedthattwentyfive patientscametothe Hospital,

whoweredulyattendedbutnonewashavinganysymptom ofCOVID-19.

5) RegistrarGeneralalsoenquiredfrom thesecurityGuards postedin

thecampusaboutthe entryofpeopleinthecampus.Itwas reiterated

thatentryofunauthorizedpersonshasbeenprohibited.


